(6 May, 2005] RAJYA SABHA

and Agra, Euro Il equivalent emission norms have been introduced from
April 1, 2005.

Steps to augment forest growth in Orissa

4711. DR. RADHAKANT NAYAK: Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state:

(a) the rate of growth targeted and achieved in generating forest resources
in Orissa during the last five years; and

{b) the steps taken by Government to augment forest growth in the
districts of Orissa which are predominantly tribals?

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENTAND
FORESTS (SHRINAMO NARAIN MEENA): (a) The National Forest Policy,
1988 envisages to have a minimum of one-third of the total land area of the
country under forest or tree cover. The approach paper of Planning
Commission also envisages increase in the forest cover to 25% by the
year 2007 and to 33% by the year 2012. During the last five years
(2000-01 to 2004-05), 135800 hectares of new forests has been created in
the State of Orissa.

(b) The steps taken by the Government to augment the forest growth
are as follows:

(i) Creation of new forests through massive tree planting.

(i) The management and protection of degraded and open forests
is being assigned to Vana Sankrakshyana Samiti (VSS) for
management of these forests in accordance with Joint Forest
Management (JFM) concept.

(i) Massive plantation programme is being taken up under Nationat
Afforestation Programme (NAP) through Forest Development
Agencies (FDA). In the State 32 FDAs are now functioning and
27,900 hectares of forest area has been developed during the
last two years.

Most of the above scheme are being implemented in predominantly
tribal districts.
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